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(viii) Crisis in handloom industry in
Kerala due to accumulation of
- Stocks,

SHRI K. KUNHAMBU (Cannanore):
T want to draw the attention of the Gov-
ernment to the serious crisis facing the
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handloom industry in Kerala. Kerala is
famous for its handloom products from
time immemorial. But, it is facing such a
serious crisis that about one lakh of workers
employed in this industry are today out
of job. Lack of demand in the international
market and the consequent stocks accumu-
lation are the main causes of this arisis.
According to an estimate, Rs. 1.5 crores
worth of handloom clothes have accumu-
lated in the private sector and Rs. 7 crores
worth of clothes in *Hantex’ and Handloom
Development Corporation. Unless an all-
out effort is made to move the stock, the
workers and their families will face star-
vation deaths. Cannanore and Calicut dis-
tricts are the most affected areas, as majo-
rity of the looms are centred in these two
districts.

Loss of international market due to
stiff competition from countries like Tai-
wan, South Korea, Hong Kong, China,
Sri Lanka and even Pakistan is one of the
reasons for the presem state of affairs.
Another reason is the abnormal rise in
the prices of yarn and the chemicals used
in dyeing etc. For example, the price of
yarn of lower count of 20 was Rs. 30|-
in 1968. It has now gone up to Rs. 105)-.
The low wages prevailing in the neighbour-
ing States of Tamil Nadu, and Karnataka
have also contributed very much tc this
crisis.

In this situation, the Government has
to come forward to help this sector to tide
over the present crisis, Immediate steps
should be taken to make enough varp
available at reasonable prices. Chemicals
used in this industry should be supplied at
reasonable prices. These should be distri-
buted through cooperative societies or
Government Depots. A levy system should
be introduced in the supply of yarn so
that the mills could be compelled to sup-
ply it to the handloom units, Free ration
should be supplied to the workers till they
get employment, I would request the Go-
vernment to take these steps immediately
and save this industry and the starving
workers.



